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I. AP P A RAO & ORS. Appel I ant (s)
VERSUS

GOV ERNMENTO AP. & ORS. Respondent ( s)
(Wth prayer for interimrelief and office report)

Date: 06/ 06/ 200 8 These Appeal s were called on for hearing today.

HONBLED. JUSTI CEAR JI TPASAYAT
HONBLEM JUSTI CEP. P. NAOL E K AR
(VACAT | ON B E N C H)

For Appellant(s)
M. Anna m D. N Rao, Adv.

For Respondent (s)
M. T.V. George, Adv. (NP)
M. D. Mahesh Babu, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Li st these appeals in the week commencing 1 6th June,

200 8.

(Shashi Sar een) (Vijay Aggarwal)
Court Master Court Master



